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Supreme Court [65]

Aashu v. State of M.P., (Dipankar Datta and Augustine George Masih, JJ.), 2024 SCC OnLine SC
5397

Arif Md. Yeasin Jwadder v. State of Assam, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC
OnLine SC 1251

Bhagwati Prasad Tiwari v. Shashank, (Dipankar Datta and Augustine George Masih, JJ.), 2024 SCC
OnLine SC 5386

Bharat Bhushan Choubey v. Bar Council of India, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and
Manoj Misra, JJ.), 2024 SCC OnLine SC 5393

Bindu Kapurea v. Subhashish Panda, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine
SC 1252

Chandigarh Administration v. High Court of Punjab & Haryana, (Vikram Nath and Sandeep Mehta,
JI.), 2025 SCC OnLine SC 1250

Chinnappan v. Rosemary, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC 5415

Common Cause v. Union of India, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC
1242

Conservator of Forest v. Ram Parkash, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC
OnLine SC 5407

Dadapir Lohar v. State of Goa, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine SC
5430

Director of Local Bodies v. Anindita Das, (Sanjay Karol and Joymalya Bagchi, JJ.), 2025 SCC
OnLine SC 1249

Director of Local Bodies v. Anindita Das, (Sanjay Karol and Manoj Misra, JJ.), 2025 SCC OnLine SC
1239

Divya Susan Thomas v. Manoj Varghese, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2025 SCC OnLine
SC 1241

Dr. R.N Gupta Technical Educational Society v. INTEC Capital Ltd., (Sanjay Karol and Manoj Misra,
J1.), 2025 SCC OnLine SC 1248

Gowramma v. Sampangi Reddy, (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024 SCC OnLine SC
5433

Gunwantbhai Harmanbhai Patel v. State of Gujarat, (Vikram Nath and Satish Chandra Sharma, JJ.),
2024 SCC OnLine SC 5425

Hajra Kader Sorathiya v. Mariam Siraj Sorathiya, (Vikram Nath and Satish Chandra Sharma, JJ.),
2024 SCC OnLine SC 5389

Hari Om Pathak v. State of U.P., (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC
OnLine SC 5413

Himanshu Singh v. Union of India, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC
1244

Jitendra Singh v. State of U.P., (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC 5417

K. Kamalakshi v. P. Vinod Kumar, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC
5388

Kiran Infra Engineers Ltd. v. SS Rail Works (P) Ltd., (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala
and Manoj Misra, JJ.), 2024 SCC OnLine SC 5405
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Kusum Kumari v. State of Bihar, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC
5411

Lakhvir Singh v. State of H.P., (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine SC
5387

Lourdes Hospital v. State of Kerala, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC
5392

Malabar Medical College Hospital & Research Centre v. National Medical Commission, (B.R. Gavai
and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 5431

Mehatpur Cement Udyog v. State of H.P., (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024
SCC OnLine SC 5394

Milind Gajanan Ashtekar v. Akhil Bhartiya Marathi Chitrapat Mahamandal, (C.T. Ravikumar and
Rajesh Bindal, JJ.), 2024 SCC OnLine SC 5418

Mumbai Metropolitan Region Development Authority v. Kanhaiyalal Purushottamdas Shah,
(Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC OnLine SC 5403

My Own Eco Energy (P) Ltd. v. State of Maharashtra, (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024
SCC OnLine SC 5427

Najma Khatun v. State of W.B., (Abhay S. Oka and Ujjal Bhuyan, 1J.), 2025 SCC OnLine SC 1243
Neha Gupta v. Shubham Kumar, (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 5421

P. Balasubramanian v. LIC, (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine SC
5396

Paan Singh v. Bhuri Bai, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 5385

Parameshwarappa v. Shivandappa, (C.T. Ravikumar and Rajesh Bindal, JJ.), 2024 SCC OnLine SC
5419

Pawan Kashyap v. Soni Kashyap, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine
SC 5410

Prabhjeet Singh v. Jagdish Singh Khera, (Aniruddha Bose and Sanjay Kumar, JJ.), 2024 SCC OnLine
SC 5384

Prahalad Singh v. State of U.P., (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 5398

Prahlad v. Divisional Canal Officer, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC
5426

Praveen Gupta v. Pooja Bahry, (Sanjay Kishan Kaul and Sudhanshu Dhulia, JJ.), 2023 SCC OnLine
SC 2399

Praveen Kumar v. State of U.P., (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 5391

Pravinbhai Bababhai Chauhan v. State of Gujarat, (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC
OnLine SC 5395

R. Rajendran v. T.N. Housing Board, (M.M. Sundresh and Aravind Kumar, JJ.), 2025 SCC OnLine
SC 1245

Rahul Dasgupta v. State of Telangana, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine
SC 1246

Rajendra Gajanan Nagvekar v. Arun Baburao Velankar Guruprasad, (Hrishikesh Roy and Prashant
Kumar Mishra, 1J.), 2024 SCC OnLine SC 5414

Rajiv Dawar v. State (NCT of Delhi), (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC
5429
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Rajiv Kumar Sharma v. State of U.P., (Aniruddha Bose and Sanjay Kumar, JJ.), 2024 SCC OnLine
SC 5428

Rakesh Singh v. Bitti Devi, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine SC
5401

Ram Singh v. State of U.P., (Dipankar Datta and Augustine George Masih, JJ.), 2024 SCC OnLine SC
5412

Ramshad v. State of Kerala, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 5404
Rasool Khan v. Raj Kishan, (J. K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC 5422

Ratna Bose v. India Infoline Ltd., (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine
SC 5408

Sanjay Kurre v. Kapoor Bai, (Aniruddha Bose and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 5400

Sanjeev Agarwal v. State of U.P., (Aniruddha Bose and Sanjay Kumar, JJ.), 2024 SCC OnLine SC
5424

Shankar Lal Meena v. Kajod Mal Meena, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine
SC 5423

Shanta Educational Society v. M. Sanjay Kumar, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.),
2024 SCC OnLine SC 5399

Shivraj v. F. Ghaneshyam, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC 5420

State of Kerala v. Joy Joseph, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine SC
5409

State of Kerala v. Surendran M., (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 5416

State of Maharashtra v. Anna Maruti Shinde, (Bela M. Trivedi and Prasanna B. Varale, JJ.), 2025
SCC OnLine SC 1240

Subhash Amolakchand Gandhi v. Pashmina Coop. Housing Society Ltd., (Dipankar Datta and
Augustine George Masih, JJ.), 2024 SCC OnLine SC 5402

T.N. Newsprint & Papers Ltd. v. S. Anbarasu, (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024
SCC OnLine SC 5432

Unishire Builders (P) Ltd. v. Syed Asif, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj
Misra, JJ.), 2024 SCC OnLine SC 5390

Ved Singh v. Rameshwar, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 5406

Vinod Shantilal Raval v. State of Gujarat, (Sanjay Karol and K.V. Viswanathan, JJ.), 2025 SCC
OnLine SC 1247

Allahabad High Court [111]
Aayush Srivastava (Dr.) v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 3104
Aditya Kumar Pandey v. State of U.P., (Abdul Moin, J.), 2024 SCC OnLine All 8720
Aftab Ahmad Ansari v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 8723
Agrasen International School v. Union of India, (Saral Srivastava, J.), 2024 SCC OnLine All 8747
Ajay Kumar Pandey v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 3102
Ajeet Kumar v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 3091
Akhilesh Yadav v. State of U.P., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 3111
Alok Kumar Sharma v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 8702
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Amar Singh Bisen v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 3094
Amresh Yadav v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 8724

Anand Kumar Yadav v. Union of India, (Manoj Kumar Gupta and Vikas Budhwar, JJ.), 2024 SCC
OnLine All 8750

Anar Singh v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 3096
Anirudh Prasad v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 8729

Ansal Housing Ltd. v. State of U.P., (Manoj Kumar Gupta and Vikas Budhwar, JJ.), 2024 SCC
OnLine All 8766

Arman v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 3092

Asha Devi v. State of U.P., (Ajay Bhanot, J.), 2025 SCC OnLine All 3083

Ashadevi v. Board of Revenue, (Anish Kumar Gupta, J.), 2024 SCC OnLine All 8736

Ashish Gautam v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 8715

Ashvani Kumar Singh v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 3103
Awdhesh Kumar Gautam v. State of U.P., (Abdul Mein, J.), 2024 SCC OnLine All 8717

Challa v. State of U.P., (Vivek Kumar Birla and Jitendra Kumar Sinha, JJ.), 2025 SCC OnLine All
3077

Chandrawati Devi v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 3090

Chaudhary Tara Chand Janta Inter College v. State of U.P., (Saral Srivastava, J.), 2024 SCC
OnLine All 8746

Christian Girls High School v. State of U.P., (Prakash Padia, J.), 2024 SCC OnLine All 8712
Daya Shankar v. Board of Revenue, (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 8735

Dayal Kanaujia v. Union of India, (Arindam Sinha and Avnish Saxena, JJ.), 2025 SCC OnLine All
3116

Dhan Raj v. State of U.P., (Alok Mathur, J.), 2024 SCC OnLine All 8714
Dinesh Singh v. State of U.P., (Chandra Kumar Rai, J.), 2024 SCC OnLine All 8731

Elevar Digital Infrastructure (P) Ltd. v. Union of India, (Rajan Roy and Om Prakash Shukla, JJ.),
2025 SCC OnLine All 3120

Gagan Chand v. State of U.P., (Saurabh Shyam Shamshery, J.), 2024 SCC OnLine All 8730
Har Pal Singh v. State of U.P., (Neeraj Tiwari, J.), 2024 SCC OnLine All 8716

Hari Krishna Pratap Singh v. State of U.P., (Ajay Bhanot, J.), 2025 SCC OnLine All 3106
Harishchandra v. State of U.P., (Ajit Kumar, J.), 2024 SCC OnLine All 8759

Hasina Khatoon v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 3085
Hem Singh v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 3098

Indra Jeet v. State of U.P., (Manoj Kumar Gupta and Anish Kumar Gupta, JJ.), 2025 SCC OnLine All
3119

Indu Devi v. State of U.P., (Ajit Kumar, J.), 2024 SCC OnLine All 8751

Jagnnath Verma v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 3109
Jam-E-Latifia Chhavni Bazar v. State of U.P., (Saral Srivastava, J.), 2024 SCC OnLine All 8745
Jaswant Singh v. State of U.P., (Manish Kumar Nigam, J.), 2024 SCC OnLine All 8738
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Kamlesh Kumar Sharma v. Union of India, (Alok Mathur, J.), 2024 SCC OnLine All 8713
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Institute of Chartered Accountants of India [F. No. 13-CA (EXAM)/NOV./2024/11]
Institute of Cost Accountants of India [F. No. CWR(1)2024]
Institute of Cost Accountants of India [Noti. No. G/20-CWA/9/2024]
Ministry of Coal [Noti. No. S.0. 4231(E)]
Ministry of Coal [Noti. No. S.0O. 4247(E)]
Ministry of Coal [Noti. No. S.0O. 4264(E)]
Ministry of Coal [Noti. No. S.0O. 4381(E)]
Ministry of Coal [Noti. No. S.0. 4397(E)]
Ministry of Coal [Noti. No. S.0. 4487(E)]
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Noti. No. S.0. 4556(E)]

Ministry of Coal [Noti. No. S.0. 4557(E)]

Ministry of Coal [Noti. No. S.0. 4558(E)]

Ministry of Coal [Noti. No. S.0. 4590(E)]

Ministry of Coal [Noti. No. S.0O. 4924(E)]

Ministry of Coal [Noti. No. S.0O. 4930(E)]

Ministry of Commerce and Industry [F. No. 6/28/2024-DGTR]

Ministry of Commerce and Industry [F. No. 6/31/2024-DGTR]

Ministry of Commerce and Industry [F. No. 6/32/2024-DGTR]

Ministry of Commerce and Industry [F. No. 6/38/2024-DGTR]

Ministry of Commerce and Industry [F. No. 7/08/2024-DGTR]

Ministry of Commerce and Industry [F. No. 7/20/2023]

Ministry of Commerce and Industry [Noti. No. S.O. 4015(E)]

Ministry of Commerce and Industry [Noti. No. S.O. 4555(E)]

Ministry of Commerce and Industry [Noti. No. S.0. 4617(E)]

Ministry of Communications and Information Technology [Noti. No. 07-02/2023-SEA-I]
Ministry of Communications and Information Technology [Noti. No. 07-02/2023-SEA-I (1)]
Ministry of Communications and Information Technology [F. No. 01-01/2024-Rectt(ESE)(1)]
Ministry of Consumer Affairs [F. No. HQ-PUB013/1/2020-PUB-BIS (1047)]

Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1034)]

Ministry of Consumer Affairs [Ref: HQ-PUB013/1/2020-PUB-BIS (1035)]
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Ministry of Consumer Affairs [Ref: HQ-PUB015/1/2020-PUB-BIS (1050)]
Ministry of Consumer Affairs [Ref: HQ-PUB015/1/2020-PUB-BIS (1059)]
Ministry of Consumer Affairs [Ref: HQ-PUB-BIS (1052)]

Ministry of Consumer Affairs [Noti. No. S.O. 4446(E)]

Ministry of Corporate Affairs [Noti. No. S.0. 4364(E)]

Ministry of Culture [Noti. No. S.0. 4512(E)]

Ministry of Defence [Noti. No. S.R.O. 135(E)]

Ministry of Defence [Noti. No. S.R.O. 155(E)]
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Ministry of Education [Amendment in Notification No. F.1(39)/Stat./DRP/2004 F. No.
GGSIPU/Coord/Amend(S-29)/2023-24/339]

Ministry of Education [Amendment in Notification No. F.2(29)/ORD./IPU/DRP/2005/2431 F. No.
GGSIPU/Coord/Ord.10-11/71st BOM/Amend/2020-21/340]

Ministry of Education [Amendment in Notification No. F.2(29)/ORD./IPU/DRP/2005/2431 F. No.
GGSIPU/Coord/Ord.2/73rd BOM/Amend/2020-21/341]

Ministry of Education [F. No. GGSIPU/Coord/Ord.2/77th BOM/Amend/2022-23/344]

Ministry of Education [Amendment in Notification No. F.2(29)/ORD./IPU/DRP/2005/2431 F. No.
GGSIPU/Coord/Ord.2/79th BOM/Amend/2023-24/346]

Ministry of Education [Amendment in Notification No. F.2(29)/ORD./IPU/DRP/2005/2431 F. No.
GGSIPU/Coord/Ord.2/79th BOM/Amend/2023-24/347]

Ministry of Education [Noti. No. S.0. 4543(E)]

Ministry of Education [Noti. No. S.0. 4997(E)]

Ministry of Education [Noti. No. S.0. 4998(E)]

Ministry of Environment and Forests [Noti. No. S.0. 3956(E)]
Ministry of Environment and Forests [Noti. No. S.0. 4242(E)]
Ministry of Environment and Forests [Noti. No. S.O. 4317(E)]
Ministry of Environment and Forests [Noti. No. S.O. 4325(E)]
Ministry of Environment and Forests [Noti. No. S.0O. 4500(E)]
Ministry of Environment and Forests [Noti. No. S.0. 4620(E)]
Ministry of Finance [Noti. No. 6(15)-B(R&C)/2024]

Ministry of Finance [F. No. 4(3)-B(W&M)/2024 (4)]

Ministry of Finance [F. No. 4(3)-B(W&M)/2024 (5)]

Ministry of Finance [F. No. 4(3)-B(W&M)/2024 (6)]

Ministry of Finance [F. No. 4(3)-B(W&M)/2024 (7)]

Ministry of Finance [Paschim Banga Gramin Bank (Employees') Pension (Amendment) Regulations,
2024 F. No. PBGB/HO/CHM/PAD/301/2024-25]

Ministry of Finance [Noti. No. S.0. 4571(E)]
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Ministry of Health and Family Welfare [Noti. No. S.0. 4878(E)]
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